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Stop*/ Stalls Allotted to SC/ST by DDA.

4677. SHRI BHEEKHABHAI : Will tbe 
Minister of WORKS AND HOUSING be 
pleased to state :

(a) the total number of DDA shops/ 

stalls built by DDA till now and allotted* 

to the public and number of Scheduled 

Castes/Scheduled Tribes considered therefor;

(b) whether it is a fact that there is no 
reservation for Scheduled Castes/Scheduled 
Triples for allotment of shops and stalls 
built by the DDA so far;

(e) if so, the reasons thereof; and

(d)  what is Government’s  policy in 
regard to allotment of shops/stalls under the 
20—point programme for the economically 
backward classes?

»  ✓
THE DEPUTY MINISTER IN THE 

DEPARTMIiNT OF SPORTS, IN  THE 

MINISTRY OF WORKS AND HOUSING 

AND IN  THE  DEPARTMENT OF 

PARLIAMENTARY  AFFAIRS  (SHRI 

MALL1KARJUN) : (a) As under :-

Total No. of  Total No.  Allotted to
shops/stalls/  allotted.  SC/ST. 
Kiosks/plat­
forms construc­
ted.

DDA Main

. 5143 2822 272

Slum <£ JJ,DDA

4365 2/03 1015

The remaining 1662 stalls urdcr the 

slum <£ JJ Scheme are now being allotted to 

SC/ST candidates under the Special Com-

ponentplan

(b)No.

(c)Does not arise.

(d)According  to the  Government

policy reservations have been made as

under

SC/ST :12 8%

Persons whose land have
been acquired by the
Government 10%

Physically handicapped
person 5%

Ex-Servicemen 2%

Freedom fighter 1%




